2%
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service and presently working as ...

years,

myself, my spouse and dependants®:

2
--------------

befonging to EiHAQLfGISLATIQGGSSMBU
OFPLLE.. ATTENSENT o

give hereln below the details of the assets (immovable, movable, bank balance, etc,) of

A.  PDetplis of movable assels
(Assets In joint name indicating the extent of joint ownership wiil aiso have to be
given)
“Sr. | Oesaiption Eai Soouie | Dependantl | Dépendsnt- | Dependant3
g Mame(S) | Name | Msma | Etc Name
™ Goooy | WL | NIL ML ML
Institutions And (2008944 NI NI ML NI
Non-Banking AYSS 1 i
Financial 063~

(i) | Bonds, | ' bintats: o5
pebentwesand 1) Ny pyL | N R
companies

{iv) | Other financlal L-I;C g

e e BV VR I U BT
Savings, LIC 0757
Policies, etc %g{g%’
{v) | Mator Vehicles : '
detalls of
coimgn MiL wis | WL | ML | L
(vi} | Jewellery {give 6019_%; )
o A e | GRSV S R S NI
value)
i) |Oth :
" "sucl?ra?\fglt:es Niz - N1, N o e A
| of claims /
interests

Note: Value of Bonds / shares [ Debentures 2s per the latest market valug in Stock

Exchange In resp

comparndes should be given.

* Dependant herg means &

empio

YEa.

“deondla Homet

12-02-2¢

ect of listed companies and es per books in the cese of non listed

person substontially dependent on the incame of the




B,

Det f Imino

[Note: Properties in joint ownership indicating the extent of joink ownership wili
also have to be indicated]

Sr.
| _No.

Description

T Saif

" Spouse

| Dependant-1

Hame

Dependant-2
Name

" Dapendant-3 |
Etc. Name

L ()

{

Agricultural Lana

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NiL

N )
amef ]___1

NIL

NjL

NiL

NI

0

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

N!L

NiL

Ny

NI

N

(i)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NIL

N L

NI

NiL

(v}

Houses / Apartments,
etc.

- Location(s}

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

ML

NI

ML

C N

|

NI

(v)

Others (such as
interest in property)

N\L

\RPE

NAL

N \L

NiL

(2)

1 glve herein beiow the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Sr. | Description Name & eddress of Bank / Amount outstanding as
No. ﬂmn;hl !nmo;lll(ﬂ I (.7, P ——
(a) (i) Loans from Banks

{if) Loans from financial ,

institutions N I N i

(iii) Government Dues:

(a) dues to departments

dealing with government NiL NAL

| accommodation

{b) dues to departments

dealing with supply of N \L Ny

water

{c) dues to departments

dealing with supply of

electricity N YL ML

T:]ﬁt@n}@ﬂkw\ﬂi

12-02. -24




(d) dues to departments |

dealing with telephones | N ‘ L
(e) dues to departments
dealing with government

transport (including b‘ IL t\\ Vo
| aircraft and helicopters) A, T
i (f) Other dues, if any

{b) () Income Tax includin§
surcharge [Also indicate
the assessment year upto | MF & P K 63 13D N VL
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)] !
!(ii) Wealth Tax [Also

ndicate the assessment

year upto which Weailth N \L N \ ke
Tax return filed. ]

(lit) Sales Tax [Only in
case of proprietary bl

| business] . N N ‘ L
(N) Property Tax

C.  Personal Detall

GPF/CPF/PRAN No, :- 11023014 0624

Gender - M | (W/F)

Date of Birth i ol8 |o|é | 2|lo0]| ¢ |2 | pommvy
Class/G 2~

- < (A/B/C)

Cadre "

[BIRAR [FHISLATI /F ASSE mBLY ]

{Full Name e.g. B.A.S.-Blhar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

Home District - mUNGIEQ

I hereby declare that the above details are true to the best o’f my
knowledge and belief.

Humness,

Signature .. A5 P TR el Bt (TSR

Name of Employéeria- L [ NIRA IKumaR
Place:, pAT NA. ... Deslgnatlon:.QEElCE....A.TIE.H-??E..NJ...
Date:.1 270 2""3\6 ; Department SINAK. LEGILS LATIVE. AgFmi2
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

~diredeu Rum ot

|2~ a’zlL



